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sovernmest of s nacy - PUBLIC WORKS DEPARTMENT

! BUILDINGS {CENM] CIRCLE -1, CHEPALUK, CHENNAI-S
. ¥ a-Tewder Motice Mo, B0IZ025-2026/BCMC-1/CHEMMAI Dated: 25.11,3025
—— FORM OF CONTRACT: LUKMPSUM
[Conlime Onily)
For end on behatl of the Govemor of Teenll Nadis, a-bendars will be recalved from the slipbls Regisiersd Conlractors in
Public Works Department by the Superintending Engineer, PWD, Buildings Construction and Malnfenance Circle-1,
Chepauk, Channal G040 005 for tha work as montioned balow

Approximate

AST COAST RAILWAY

CORRIGENDUM NO. 02 to Tender Notico No.
EPC-CECONIVEBS2025048,
Dtd.: 10.10.2025
The following modification has been made
against above tender nofice which may

=W U-P. Power Corporation Limited

(Govt. of Uttar Pradesh Undertaking)
IE l l.l | = = =

5Y:\] LY.

Power Management Cell
SLDC Campus, Vibhuti Khand-II, Gomti Nagar, Lucknow-226010

Amount of Earnesi

gl Eligible
o, bl e Pariod of Coamlution Ciicktaohors please be noted. e-mail: cepmc@uppcl.org
1 ] 3 | ] | 5 Tender ciosing dale & fime: As published - at ]
T e By 1200 hre. of 10.12 2025 [ETCTT TR ETE PROCUREMENT OF POWER ON SHORT-TERM BASIS THROUGH TARIFF

BASED COMPETITIVE BIDDING PROCESS
(Revised guide lines for short term procurement of power notified by the Ministry of
Power vide resolution dated 30.03.2016 & Amendment dated 23.02.2022)
Tender Specification No. 35/DEEP/PMC/SUMMER 2026

Uttar Pradesh Power Corporation Limited (UPPCL), a Govt. of Uttar Pradesh Enterprise, incorporated under the
Companies Act, 1956 and having its registered office at Shakti Bhawan, Ashok Marg, Lucknow-226001 intends to buy

at 1200 hrs. 07 15.12.2025.
&l other ferms and conditions will ramain
unchanged,
For details the intending lenderer|s)
are ;Iad'.'imd io vizit the wabsite
WWW.ITEpS . gov.in

Chiaf Administrative Officer (Con)l

e 503 s | RSZE2000i- | PWD Registened contractors

Construciian o Mew Addihonal fubgration Cenlre n e
1 [Second Floor of Ol -Govemmeant Pres<. Buiding Laskha T [ Bevei) Class-l and above
D axigting In the carmp 2ol Madras High Court, Chenna Moniths [Revised monatary lamit)
Mol
; ] 1. Far lender documents and fusther delais visil Htntenders.govin®
H S h . 2. Laat daie for subemitticg the applicaSion for Sie Vit Carificata o the concernad Exeauive Enginser 12122028,

3. Lastdale and lime for submission of e-tender documants 16,12, 2028 upto 3.00 PM

4, Date and time foropening of a<tender 1612, 2025 a1 4,00 PM.

3 In casa of any Changesil omectians Amend mam s Lormg saoum in fhe tandentander nolice. it wik ba inbmatad in the wabsila
only. “htipiintenders gevin” Supanintending Enginear, FWD,,

fTrrenracradsx FRIEREE . O

= m‘ iGN SUE
Y Guemgmidser g - Gxafl onaicL, agasag Gudsgrd
.3 5500060 2025 | prir 25112025

(bt LonerCL b Gnaveag Gutpncfuia 2026-2026 Sub ffuremgd Sdunsd s Lempst speley
hounsfafiegfar dip fadrsan Cuemancd @i 13 SeonmCipie sipinioeuih Samoded ol
Bugaendampaner gUUksIuEE Sdaiy, (Bl L sner e

i) Gaat peaciih Sgsmseny Gowrgnocdalh 2005-2000 Syb ddueaegs Slungd pesd pomaan spelisly
Bl Ao gfsr & amd 13 asomalpls spsnumlll Sookes uaes Doiosda Gusmmd
Esud Spoms, pafane gubsamrsfuiang uolss anfurs S gluisiuheiean palisafuns
eSS, plutpuEs DERLTNG alUiasaer RILERELL Glspofl Spoasiia SusDE Peraaand,

3. Lewd epniuren Uzl Fepameianan Ritpitntendersgovin sanp Bmamusn peatidingg Bxamms
aliigs Perdvunh. lag Baeouye paorkid iy oouisislia gris gy dumiess fuzons

4. dunpener Spmb LAl E.
& [ gluss gy updphsi e
& | clupsiydel seidbsb
a

25112035 enes 400 wel gl 10.12. 2005 prea 300 el axg
WLTE ROES e 3,00 sl Ry

P02 2008 Baee 3,30

05122025 aifmm 1100 meefl

glupliydatad Sphss
i e prin mLuh

ezt Puniui B SguEedite aiyen Bence Sricielugs. st S0 Do prta. 55 Gnidd.

Govarnmani of Tamil Nadu
@ MANDAPAM TOWN PANCHAYAT - RAMANATHAPURAM DISTRICT,
= Used Water Management (FSTP) -2025-26

ROC. N0, 226 | 2023 TENDER NOTICE [TWGO COYER SYSTEM) [Online Only] Date.25.11.2005

1. Bigs are mmited 1or the bekow work,

Bid Security: ¥ 2,70,900/-

!3! e-Tender No. 57-aT-DENE-SBP-25
CONSTRUCTION OF

30 BEDDED RUNNING ROOM AT
LAPANGA IN SAMBALPUR DIVISION.

pprog cost of the Work -BERERLL SRR
Bid Security: ¥ 3,16,700/-,

EEE WAk

lendarvalss Rsllakhs]
B Eﬂmlmﬂlm of 0,01 MLD FSTP Ward No.1 50.00
| L) Marndapaim Town F::r-chayal Extimata amaunt Rs.50.00 Lakhs =

2) rha big documants can be downloaded from fhe wabsite Mips)/Antendars. gov.in

tha office of the Exscutne OMcar of Mandapam Town Panchayat, Ramanathepuram - Disict n &l
working denye during affice hows E} Importand dates

¢ | Deale fime and venze for (he pre-gid Hﬁh}ilﬁ.l!.ﬂﬁﬁhm in‘te Office of Enecute (Hfioer ! Mandapen Tewn Paschosat
2 | Las2 dase and time or doweioading bid documents 17.12.2025 J.00pm

1 “Llﬂ dﬂiﬂhﬂﬂﬂjﬂﬂnﬁhﬂ‘@mhﬂ nciuding oalin H.lh.lJ!.sl:rrl 1TJE.EI}EE up!-uﬂ._ﬂfglﬂ

4 | Dale and lime of opening of the Techsical Bid {17.12.2025 at 4.0 pm

6] In the even. ol spaciisd dals fof aubmission of s i declared & hoSday Bidls il e pscaved and apsied cit e
need warking day th -same hme and venue. T] Other detalls can be spen n'the bid cocumant

AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED

Regl. O, . TOT, Rahefa Centre, Free Preas Joumnal Road, Marman Paint,
Mumbas21, Ph.:(022) 6747 2117 Fax: (0221 6747 2118 E-mail: info@authum, com
Branch CHfice

£ 21005, The Avanue 2nd Floor, TV Swamy Road (East),

FORM-A PUBLIC ANNOUNCEMENT
[ Under Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017 |

Comglation period for the work: 08 months
(for S1. Mo, 1), 09 months (for 54, No. 2} & 10
moanths (for 51, Mo, 3),

Tender closing date & Hime :EWE R TER

person shall be accepled ‘againsl such
e-ienders even if these are submitted on firm's
letier head and meceived in fime. Al such
manual offers shall be considerad Invaiid and
shall be rejected surmmanly wilhout any
consideralion.

thereof.

PR 8334 TENDER/Z0ED Buildings (C&M) Circle-1, Chepauk Chennai-500 005. | | PR-167/CI/25-26 Bhubaneswar Firm Power, for the month of May-2026 to September-2026 under Short Term basis. Trading
licensees/Generators/State Utilities/CPPS/Distribution licensees/SEBs, across the country may offer power, from one
Coremroent of Tar ety ,. Aovsrment of T Nagu EAST COQST RA' LWAY Zrt@?re .thanl;)r;e sc.>urce subject to condition that offers from each source shall not be less than 50 MW, as per the
R.5MANGALAM TOWN PANCHAYAT- RAMANATHAPURAM DISTRICT. THORDI TOWHN PANCHAYAT - RAMANATHAPURAN DISTRICT : ctarls given below:-
= Used Water Management (FSTP) -2025-26 = Used Water Management (FSTP) 2025 - 26 EL?&?H%E?; :;:ﬁ?;ﬁgﬂs Submission Of | Submission of | Opening of Opening
ROC. NO. 92 2023 TENDER NOTICE (TWO COVER SYSTEM) (Online Only] Date.25.11.2025 ROC. MO.195 2025 TENDER NOTICE (TWD COVER SYSTEM) Dake. 21.11.2025 e - e e Period Duration Quantum | EMD BG in RFP-Bid RFP (Non of IPO/
— . : {1} e-Tender No. 26-0T-SDENW-5BP-235 (in Hrs.) (in MW) | the Office of | (Non financial | financial Bid) |  Start of
1. Bidds aned il for The beky Wik 1. Bigs arg imabed Tor 1he Bekow work, CONSTRUCTION OF OB i
c CE(PMC), Bid & IPOs) e-RA
SING) WORK enoar vakg Rslkre| 51 NG WORK EMD Terciar valus Fsllakis) NOS. MASONRY HUT/EQUIPMENT UPPCL
1} | Construction of 0.01 MLD FSTP 50.00 T | Construction of 0.01 MLD FSTP 50,000 50,00 BUILDING OF SIZE 14M x 6M AT LEVEL 00-:00-02-00 900
in A5 MangatamTown Panchayal Estmale Amouwnt As 50.00 Lakhs ; | in Thondi Town Panchayat CROSSING NO. RV-28, RV-38, RV-71, RV-105, 01.05.2026 to 00-02:
2) Tha ©id documenis can ba downlgaded from the websie hitps:tntendars.gov.in 2. The Bid Documeents can be downtoaded from the websile https: ' Intenders.gov.in RV-108, RV-124, RV-137 & RV-158 FOR 31.05.2026 19:00-24:00 1100
htlpstownpanchayalsin.gav.indender a2 frae ol cosl 3) Amount af Eamest Maray Deposil will be at free of cost. 3, Amount of Eamest Money Depoail will be 1% of the value put to PROVISION OF KAVACH IN LAKHOLI- 01.06.2026 to 00:00-02:00 700
1% af the value put b tendes for the wark 4) Ary addtonal | ther detads and conditions nelated k) | ender for the work, 4. Any additional | further details and conditions related 1o this|  (TITLAGARH SECTION OF SAMBALPUR 30.06.2026 : : 1000 10.12.2025
Wi [endee can b had rom e s of the Execulive Ocer of RS Mangaiam Town Panchayal, | |tender can be had from the office of the Executive Officer of Thondi Town Panchayat,| | pyisioN 19:00-24:00 0812202 0812203 09.12.2025 ooy
Famanathapuram District in all working days during ofica haurs Ramanathapuram Destrictin all working days during office hours. i : , . q 01.07.2026 to - . 500 12.2025 .12.2025 (13:00) (11:00)
5) Impartant dates <} Imporant daies IIE" m -.-.r,-t e rh. §¥ 2148523812 31072036 19:00-24:00 (17:00) 7:00) 1012.2025
T ki Sacurity: = .
t | Dele e and waeuse fior the pre-bid Mesting I [:12005 54508 b in e Dice of Ensitive Ofces of .5 Mlangaten Toam Paschunal . 10.12.2025 8 11,00 am In the Office of Ot Bourity. 3 2,97, 01.08.2026 ¢ (14:00)
i i T 71253055 .,I.. D.f:t_llmt ann ﬂnul_l'n'ﬂ'rl m‘a-trd_ Hnlit;. "™ | Exseutive Offier of Thood Town Rancheyst {2) e-Tender Mo. 55-aT-DEME-SBP-25 3108 '20260 19:00-24:00 550
3 | Last dee end Ime for submission ol Bid documenl. ncuding oeline submission | 17,12.2025 up o300 pm 2 | Last dofe and fme for doweloading bid documents [17.12.2025 3.00pm CONSTRUCTION OF (3 TT092076 10
2 | Dale and time of opaning of the Techaical kid 17,12,2025 at 4.00 pm 3 | Last dane and e for sebmission of bid decument incuding osling submission [ 17.12.2025 wp to 2,00 pm NOS. OF MASOMNRY HUT/IEQUIPMENT 3'0 0’9 2026 19:00-24:00 1050
6] In iheevan of speciied dme b submission of Dics |5 declansd & hoiday Dids wil be received and apened on T a | Date and line of opaning of the Techeical il 17120035 a1 4.00 BUILDING OF SIZE 14 MTR. X 6MTR. FOR i
reeet witiking chay the same lime Bec vanod. T) Oher cels can be apsn in e bid dooomet s minis i1 PROVISION OF KAVACH IN JHARSUGUDA ‘Request for Proposal’ Activation of Event shall take place on 28.11.2025 and are to be submitted on e-bidding portal

A.S E::nlﬂl::?m#hafﬂl RS Ma 'ﬁhﬂlmm- aya er: m“;y al Thnﬂﬁc'lzﬂﬂmm — ; Hl.sls:{afnﬁt?:ﬂuﬁiﬁ'ﬂ-gﬁfjfﬁg :AN GA (DEEP) in two parts i.e. “‘Bid Part-1 (Technical Bid)’’ & “‘Part-II (Financial Bid)’’ respectively.
5.Mang 5. Mangalam Town Panchayat, Panch Panchay ECT 5 . o . . . . -
Ramsnalsapuram Dessrict, DIFR /6332 / TENDER / 2025 Ramansthapuram Dislricl. Ramanathapuram Dlsiriel DIPR/ 6363 / TENDER | 2025 Ramamsthapurem District Approx cost of the Work -CE R AREELFED) The link for e-bidding portal is www.mstcecommerce.com and is also available on the website of Ministry of Power

(www.powermin.nic.in) and PFC Consulting Limited (www.pfcindia.com). Bidders are requested to familiarize the
above said revised guideline carefully before submitting the offer.

The Bidder shall be required to submit EMD by the date mentioned above, in the Office of CE (PMC), UPPCL,
Lucknow, for the maximum capacity offered @ Rs. 30,000 per MW per month on RTC (30 days, 24 hrs.) basis and
same shall be reduced on pro-rata basis in case bids are invited on hourly basis of offered capacity in the form of Bank
Guarantee/e-bank guarantee issued by any Nationalized/Scheduled Bank.

The e- tender will be received and opened on the dates mentioned above. The offers received after the date & time
mentioned above shall not be considered. In case of holiday, the offer shall be received/opened on the next working day
at the same time respectively. The undersigned reserves the right to reject all or any bid without assigning any reason

- y it iomnpanc hayats ingovintander a1 fres of cost. 3} AmcUr of Earnest Money Dopositwill be 12.12.2025 ffor all tenders) (CHIEF ENGINEER (PMC)
2) umbildr wAUGE 5. 60.00 Swrri 1% ofth vahie put 1o tendar far e woek, Sate Bank Of India Ac_ no. 30893492127, IFSC Code No, Sl - , . :
sammu;. .;]'i,n.,. addiianal | Tuither Dateds and conobiors related 1o this lender can be had rom| | N0 manual afers sant by PastCourerFa or in UAieh— 25-S1.9. /9Tl /S1.9./2025 TR 26.11.2025 UPPCL

Compiete information including e-tender
documents of 1he above e-tender iz available in

IREFS portal. Only registered tendereriidder
can participate on e-lendedng. All relevant papar
musl have to b2 uploaded at the time of
participating on e-tendesing as per instrucion,

Note : The prospective lenderars ane advized o
revisil the wabsite 15 (Fifteen) days bedora the
date of closing of tender to nofte any

% AMBITFinves! AMBIT FINVEST PRIVATE LIMITED

1 Corporabe 0R: Kanakia Wall Staet. 58 Soar, & BO0E-510, Andhen-Kuia Road, Andhed 51, Mumba-400053
PHSSEEEIDH H{ITIEE {Fl:lr Immovable Property) (Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002)
‘Whereas the undersigned being the authgrized officer of Bmbit Finvest Private Limited Having its registered office at &Ambit House,
449_Senapati Bapat Marg, Lower Parel, Mumbai - 400 013, Corporate office at Kanakia Wall Street - 5th floor, A 506-510, Andheri-

bl ira Wi
Sl Byl g i el Bunac Andedofik. aEUE BRI Man m’:‘:ﬂmm i Man dm‘?nhm“:'mm ” Rifdmhwp:ggw;m Class11l digital Kurla Road, Andheri East, Mumbal-4000%9.3, under Securifisafion and Reconstruction of Financial Assets and Enforcament of
Br.n.een 8 [ 63684 [ guusgiyenal [ 2025 spiney dugsgned, Gzell opacLd Ramanashapura= Distric, PR | 6362 TENDER | 2025 Ramarsathapuram District signature cerfificate and must be registered on Security Interest Act, 2002 (54 of 2002), and in exercise of powers conferred under Section 13 (12) read with Rule 3 of the Security

Interast (Enforcement) Rules, 2002 issuad Demand Notice dated mentionad hereundar calling upon the following borrowers (o repay
the amount mentioned inthe notice being also mantioned heraunderwiithim 60 days from the date of receipt of the said nofce.

The folfowing borrowers having failed iorepay the amount notice is hereby given 1o the following borrowers and the and the public in
general that undersigned has 1laken possassion of the properfies described herein balow in exercise of powers conferrad on him
under sub section (4] of section 13 of the Act read with Rule B of the Security Interest (Enforcement) Rules, 2002.

Name of the Borrower/Co-Borrowers/ Guarantors
& Loan Accouni Humber

Demand Notice Date & Amounl

Date of Possession

[t

=Pt e e

Type ol possession

RS Puram, Coimbatore-641002 26-06-2025 & Rs. 27,17,498.31/- (Rupees

changes/comigenda isswsd for this ferder,

FOR THE ATTENTION OF STAKEHOLDERS OF
M/s. SEMBA VALLEY FARMS PRIVATE LIMITED

Whereas the undersigned belng the Authorized officer of the Authum Investment
& Infrastructure Lirnited {"AIL"} (Resullimg Company pursuant the dermarger of
lending business from Reliance Commercial Finance Limited ("RCFL") to AllL vide
MCLT arder dated 10.05.2024), under the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of
Powers conferred under Section 13(2) read with Bule 3 of the Security Interest
[Enforcamant ) Rules 2002, isswed a Damand Matice dated 28th day of August
2025 calling upan the borrower 1) MANOHARAN PRABUSANKAR and 2). SREE
GEETHA P torepay the amount menticned inthe nofice being Re.1,30,28,029.90/-
(Rupees One Crore Thirty Lakhs Twenty Elght Thousand Twenty Nine and
Minety Paisa only) under Loan Accouni No.RHHLCOIDDOD43135 AMD
RHHTCOI000043200, with furthar intersst and costs within 60 days from the date
of recaipt of the said nofices,
Tha Bormower having failed o repay the amaount, notice is hereby given to tha
Bormowen/'Co-Borrower and the public in general that the undersigned has taken
SYMBOLIC POSSESSION of the property described hersin below in exercize of
posvers conferred on himfher under Section 13(4) of the said Aclresd with Rule 8ol
the said rules on this 26th day of Movember 2025.
The Bormower Co-Borrower in particular and tha public in general 15 hareby
cautioned not bo daal with the propery and any dealings with the property will be
subject to the charge of the Authum Investment & Infrastructure Limited foran
amount of Rs.1,34,94,467 46/)- (Rupees One Crore Thirty Four Lakhs MNinety
Four Thousand Four Hundred Sixty Seven Thousand and Forty Six Paise
anly) as on 14-11-2025, along with fulure interast and cosl thareon. The Borrowar!
Co-Borrower's attantion is invited o the pravisions of Saction 13(8] of the said Act,
in respect of time available, o redeem the secured assets.

DESCRIFTION OF THE MORTGAGE PROPERTY
Schedule-A1 & that piecs and parcal of lands situated in Ramanathapuram
Viliage, Coimbatore South Taluk, Coimbatore District, measuring about 72.5 cants
comprised in part of Surey Na 16772 bounded on the Morth by © Land belonging to
G Batachandran, South by . Lands in Survey No152, Easl by © Lands in
S.F.Mo. 1682 belonging to Umasundararajan, West by - Lands in 5.F Mo, 166/2A,.
Situated within tha Registration Districl of Commbatore and the Sub Registration
District of Pealamedu, cut of tha aforesaid tofal extant of 72.5 cents equivalant ta
31581 5q.ft. a portion measuring 16882 Sq.f, is proposed o be sold and conveyed
to prospective buyers by way of undivided shares
Schedule-A2 Al that plece and parcel of lands situated in Ramanathapuram
Wikage, Coimbatore South Taluk, Coimbatone Distncl, comprised in part of Sunvey
Mo 1672 measuring 34.5 canls bounded on tha North by - Poramboke chanmel,
South by : Lands befanging fo Umasundararajan, East by : Parily by poromboke
channel and partly by lands in SF Mo 168, Westby : Landsin 3. F Mo, 16624
Situated within the Registration District of Coimbatore and the Sub Ragistration
Digtrict of Peelamedy, cut of the aferesaid total extent of 34.5 cents equivalent to
15028 Sq.it. a portion measurng 9742 Sq.0. is propesed o be sold and conveyed
o prospeciive buyers by way of undivided shares. In all total undivided share of
land is 26624 Sq.ft.
Schedule-B All that pieca and parcel of 18627268624th undivided share of land
compnsad in Survey Mo 16772 in Ramanathapuram Village, Coimbaiore South
Taluk, Coimbatore District, buikding g, Apariment No,2, Fourth Fleorin Block Mo, 2,
Shobanam, Parsn Sesh Mestle Campus, Nanjundapuram Road, Colmbatore-
641036 having buill up area of 2003 Sg.it. incduding commen areas and service
araas in Block Mo.2 wilh car park marked as 402 elecincal connections and is
deposits together with the permanent right of way in the existing road |leading to
main Nanjundapuram road
The aghove property situatad within the fimits of Coimbatore Municipal Corporation
Door, No:B2/F2, Property tax assessment No. 75203862, EB connection
Mo D4 G007 MEES

Date: 26.11.2025
Place: Colmbatans

SEMBA VALLEY FARMS PRIVATE LIMITED
23" September 2015

1. [Name of the Corporate Debtor

2. | Date of Incorporation of
Corporate Debtor

3. | Authority under which
Corporate Debtor is
Incorporated / Registered

4. | Corporate Identity Number of
Corparate Debtor

5. |Address of the Registered
Office of Corporate Debtor

Companies Act, 2013

UO1100TN2015FTC102309

Azure Oceanic, Sky 7, 1147, No. 40,
South Canal Bank Road,
Raja Annamalaipuram, Chennai - 600028.

24" November 2025

6. [Liquidation commencement
date of Corporate Person

7. [Name, address, email
address, Telephone No and
the registration number of the
Liquidator

Sankar Varadharajan, Contact Address:
No.6/12, Appavoo Gramani,

1st Street, Mandaveli ,Chennai- 600028
Mobile No: 9791169369,

Email ID: advsankarirp@gmail.com
Registration Number: IBBI/IPA-002/IP-
N01057/2020-2021/13449

261 December 2025

8. | Last date of submission of
claims

Notice is hereby given that SEMBA VALLEY FARMS PRIVATE LIMITED has
commenced Voluntary Liquidation on 24" November 2025.
The Stakeholders of SEMBA VALLEY FARMS PRIVATE LIMITED are hereby called
upon to submit their proof of claims on or before 26" December 2025 to the
liquidator at the address mentioned against item No. 7.
The submission of proof of claims is to be made in accordance with the Insolvency
and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations 2017.
The proof of Claims to be submitted by way of the following forms along with
Affidavit and documentary proof in support of claim in, Form B-Claim by Operational
Creditors, Form C- Claim by Financial Creditors , Form D- Claim by Workmen or an
employee, Form E- Claim Submitted by Authorized Representation of Workmen or an
Employee , Form F- Claim submitted by any other Stakeholder. The above mentioned
forms can be downloaded from the website www.ibbi.gov.in of Insolvency and
Bankruptcy Board of India (Voluntary Liquidation Process) Regulations 2017.
The financial creditors shall submit their proof of claims by electronic means only. All
other Stakeholders may submit the proof of claim by person by post or by electronic
means.
Submission of false or misleading proofs of claims shall attract penalties.
Sankar Varadharajan
Contact Address: No.6/12, Appavoo Gramani,
1st Street, Mandaveli, Chennai- 600028
Mobile No: 9791169369
Email ID: advsankarirp@gmail.com
Registration number: IBBI/IPA-002/IP-N01057/2020-2021/13449

Date :?26-11-2025
Place : Chennai

Authorised Officer
Avithium Investmoent & Infrastructurs Limited

L&T Finance Limited

(formerly known as L&T Finance Holdings Limited)
Registered Office: L&T Finance Limited, Brindavan Building
Plot No. 177, Kalina, CST Road, Near Mercedes Showroom
Santacruz (East), Mumbai 400 098

CIN No.: L67120MH2008PLC181833

Branch office: Kancheepuram

@ L&T Finance

POSSESSION NOTICE
[Rule-8(1)]
Whereasthe undersigned being the authorized officer of L&T Finance Limited (Erstwhile, L&T Finance Holdings Ltd), under the Securitization and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002, and in exercise of powers conferred by Section 13(12) of the said Act read with [rule 3] of the
Security Interest (Enforcement) Rules, 2002 issued a demand notices calling upon the Borrower/ Co-borrowersand Guarantorsto repay the amount mentionedin
the demand notice appended below within 60 days from the date of receipt of the said notice together with further interest and other charges from the date of
demand notice till payment/realization. The Borrower/ Co-Borrowers/ Guarantors having failed to repay the amount, notice is hereby given to the Borrower/ Co-
Borrowers/ Guarantors and public in general that the undersigned has taken possession of the property described herein under in exercise of powers conferred
on him/herunder Section 13 of the said Act read with rule 8 of the said Rules on this notice.

Demand Notice

21072446 (co-borrower)

Extent Of 1200 Sq.ft.situated At Thiruneermalai Village, Alandur
Taluk Kancheepuram Measuring North To South On The Eastern Side
30 Feet, North To South On The Western Side 30 Feet, East To West On
The Northern Side 40 Feet And East To West On The Southern Side 40
Feet In All Measuring 1200 Sq.ft., Situated Within The Registration
District Of Chennai South And Sub Registration District And The
Property Lies Within The Limits Of Thiruneermalai Town Panchayat
And Bounded On East By: Plot No. 13, West By: 15, North By 20 Feet
Wide Road, South By: Land In S.no. 377/5A.

the date of demand notice till payment/realization.

Date: 27.11.2025
Place: Kancheepuram

The Borrower/ Co-borrowers/ Guarantors in particular and public in general is hereby cautioned not to deal with the property and any dealing in the property
would be subject to the charge of L&T Finance Limited for an amount mentioned in the demand notice together with further interest and other charges from

Sd/-
Authorized Officer
For L&T FINANCE LIMITED

POSSESSION NOTICE Divisional Railway Manager (Enga),| | 1) YUVA TRAVELS 2) GOPAL KESAVAN 3) DHANAM G | Twenty Seven Lakhs Sevenieen Thousand 21-11-2025
RELEVANT PARTICULARS PR-EIII2526 Sambalpur 4} 5 VALARMATHI 5) G YUVARAJ Four Hundred Ninety Eight and Thirly One Symbolic
|As per Rula 8(1) of Security Interest (Enforcement) Rules, 2002 Lan Nos. CHNOODOO1004745 Paisa Only) As On : 21-06-2025 Possession

DESCRIPTION OF IMMOVABLE PROPERTY / PROPERTIES MORTGAGED : All THAT PIECE AND PARCEL OF LAND AND BUILDING,
COMPRISED IN GRAMANATHAM OLD 5. NO3. 2/16, 2/208, AS PER PATTA NEW 5. NOS. 28/7, 28/208 MEASURING WITH AN
EXTENT OF 1210 S0Q. FT, AND COMPRISED IN GRAMANATHAM OLD 5. NO. 2/20, AS PER PATTA NEW 5. ND. 28/20B MEASURING
WITH AN EXTENT OF 1045 S0. FT., ADMEASURING OF 2255 S0. FT.. TOGETHER WITH 6 FEET COMMON PASSAGE SITUATED AT
THIMMARAJAMPETTAI, VEERAPPARAJAMPETTAI VILLAGE, WALAJABAD TALUK, KANCHEEPURAM DISTRICT AND BOUNDED
ON : ITEM | - 1210 30. FT.: NORTH BY : STREET, SOUTH BY : A SCHEDULE PROPERTY BELONGS TO MR. MOHAN, EAST BY :
PROPERTY BELONGS TO MR. MURUGAN THAMBIRAN, WEST BY : VACANT PLOT BELONGS TO MR. THANIKAIMALAI THAMBIRAN
ITEM II - 1045 S0. FT. OF LAND: NORTH BY : ASCHEDULE PROPERTY BELONGS TO MR. MOHAN, SOUTH BY : LAND BELONGS TO
MR. RAMAKRISHNAN NADAR, EAST BY : PROPERTY BELONGS TO MR. MURUGAN THAMBIRAN, WEST BY : VACANT LAND
BELONGS TO MA. THANIKAIMALAI THAMBIRAN

The barroawer in parficular and the public ingeneral are herely cavtionad not to deal with the praperty and any dealings with the peoperty will
e subject 1o the Chargs of Ambit Finvest Private Limited for an amaount mentioned herein above and intarest thereon, The bormowers
attantion is invited 10 provisions of sub-section (8) of section 13 of the Act, inrespact of ima available, 10 redeam the securad AsSels.

5o/~ Authorised Officer - Ambit Finvest Private Limitad

Date: 2717120225, Place; Kanchegpuram

#L

Skl L
FINANCE
BANE

Name of Borrower/Co-Borrower/

Mortgagor/Guarantor/Loan A/c No.

13(2) Notice
Date & Amount

AU SMAI.I. F'NANCE BANK LIMITEDMScheﬂuIedCnmmerciafﬂank]

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)
APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE

Thisis to inform e all the borrowers & public in general that "Fincare Small Finance Bank Lid.” has amalgamated with “Au Small Finance Bank Lid." woe.f 01ai April 2024,
Whereas, The undersigned being the Authorized Officer of the AU Small Finance Bank Limited (A& Scheduled Commarcial Bank) under the “Securitization and Reconstruchon of
Financial Aszets and Enforcement of Security Inferast [Act, 2002 (54 of 2002)] and in exercise of powers conferred under section 13 (12} read with rule 3 of the Security Interast
(Enforoemend ) Rules, 2002 issued demand notce on the dale as mentionad beiow caliing upon Ihe borrcavers 1o repay [he amountmeotionead in the Said nobice withn 80 days from the
data of recaspt of the said notce as per tha datails given in below table: -

Date of

[Possession |

Taken

Raju, Tamilsalvi Dhoppumalaisamy

{Loan A/C Mo.) 24660000383635, Thoppu Malai Chamy

08-May-25

0B-May-25

Rs. 9.20,016/- Rupeas Nine Lakh Twenty Thousand Sixteen Only As On

2d-Mow-25

Description of Mortgaged Property

Wall & House Belongs To Karuppanan

Al That Part And Farcel OF House Sie & Houae Had An Extent Of 466375 Sq.Ft., Beanng Door Mo 96 Cormprised N Matham Survey Moo 11504 1= Siuated At Wand Nod, Sankarapuram
‘“ill=ge: Thevaram Sub Registrar Office, Uthamapalayam Taluk, Penyakoamn Registration District, Thend District And Bouended On The, Within Rte Above Said Boundaries
Admeasuring, East Weel On Bodh Sides By 35

& Fest Each And South Morb On West Side By 13 Fest & On East Side By 13.65 FestAnd All In Total 466.3T55q. Ft.. Of Piot Togethar With

All Buddings And Structures Atlached Ta The Earth Or Permanentty Fastened To Anything Atlachad To Eath. Both Present And Futures &nd Al Easement /Customany Rights Annexed
Tharato, East: Road, West: Commaon Wall & Housa Belongs To Muthaiya Thevar, Morth: Commaon'Wall & House Belongs To P.Sendrayan & Paramasivam, South: Common

Kumarasan J Jaganathan

{Loan A/C No.j 23630000078470, Nagalakshmi M,

15-Mar-25

four Only As On 24-Feb-25

Ra. 15,11,854/- Rupees Fifteen Lakh Eleven Thousand Eight Hundred Fifty

24-Nov-25

Description of Mortgaged Property

Al That Piece And Parcal O House Site & House Had An Exlent Q11311 5q, FL, Comprised In My Sub Devision Sunesy No-202008 8 302005 In Mew Patta MO.3800 (O Sunéay No-
208018 And 202002, Then Re-Survey Mo, 202001814 In Joant Palta No 3035 & Fe-Zunsey Mo 20200208148 In Joind Palla Mo, B04) s Sihested Al Lihamapalayam Village,
Ulamagalayvam Sub Regisivas Qflice, Uihamapakayam Laluk, Peryvakuiam Begistration Distrct, Thenl Distirct And Bounded On Wilkdn The Asove Sald Boundanes Adrmeasuring
East-West, On MNorth Side By 36 Feet & On Sauth Side By 33 Feet And South-Narth, On Both Sides By 35 Fest Each And A8 In Tatal 1311 Sq: FL, OF Plot Together With Al Bulldings
And Sfructuses Attached To The Earth Or Permanently Fastensd To Anything Attached To Earth; Both Present And Fulwre And All Easementatary | Customany Fights Annexed
Therein. East: Vacant Site Belongs To Chandra, West: Site ln Survey No 20201 B, North: EastWest Common Pathway , South: Sheln Survey Mo 20217281,2

Vanugopal, Jeeva 5

iLoan A/C Mo.) 18660000032212, Shanmugam

28-Apr-25

Four Only As On 28-Apr-25

Rs. 13,04, 704/ Rupess Thirteen Lakh Four Thousand Seaven Hundred

£1-Now-25

Dezcription of Morigaged Property

_ Srirengarajapuram Kudiyana Streat,

All That Piece And Parcel OF The Immovable Progerty Bearing Mayiladuthurai Registration District, Kuthatam Sub- Registry, Thanjawer Digtrict, Thinevidalmaruthur Vatiam, Mo.9,
Haruppur Panchayal, Mo.S, Karuppur Village, S Rengerajapuram Main Road, Comprised In LS Mo 10005, Measuring In The Extent OF 149 76 Sguare Metre With Roc Building,
Digor Mo 346, E B, Connaction Mo 358, Totally Measuring 142 76 Sg.Mt Along With Present And Future Construction Therain. East: East By — Karthikeyan House, , West: West By
_Murugesan Aachari House, , Morth: Norty By-Sathish House, . South: South By

{Loan A/C Mo.) 22660001441263, Vengatesan
Raejamanickam, Tamllselvl Vengatesan

08-May-25

Forty two Only As On 08-May-25

Rs. 4,29, 242/ Rupees Four Lakh Twenty nine Theusand Twes Hundred

2-Mav-25

Dascription of Mortigaged Property

Mayiladuhural Redgisinabon Disiic Koldam Sul Feglsiry Sirkadl Taluk 15-Fannangud| Village 1. B SN 358086 497150 MU5285 Sgll) Manai Easst: Ramalingam Pillal Manai , WesE:
Selvam Manai , North: Pannangudi Rosd | South: Vaikkal Manai

Ramakrishnan, Ramakrishnan

(Loan A/C No.) 22660001351142, Jayachandra

27-May-25

As O 26-May-25

Re. 5.40,330- Rupses Five Lakh Forly Thousand Three Hundred Thirty Only

Z-Naw-25

Deascription of Mortgaged Property

Manjai, South: Jayachandra Manjai

A That Piece And Parcel OF The Immovable Propedy Baswing In Mayiladuthussi Districl, Mayiladutburai Begistration Distact, Sickali Sub-Registry, Sirkali Taluk, G-Okshysmputhur
Vallam, sembivavetangudi Village, 1. RSN 180MEBTH.QL.03 50 ks (8,008 213 Cend) Manai Wilh & House Thereon. East: Amaravathi Nanjai, West: Vaikkal, North: Perumal

Bharathy Muthukumaran

(Loan AC Mo.) 236600001 T0ESE, Muthukumaran Ramu,

£9-Mar-25

Sixty four Only As On 26-Mar-25

Rs. 10,35.364/- Rupess Ten Lakh Thirty five Thousand Three Hundrad

21-Now-25

Selvi Ganesan

iLoan AC Mo.) 32630000000702, Sonaimuthu Ganesan,

27-May-25 Rs, 1,79.498/)- Rupaes Three Lakh Seventy nine Thousand Four Hundred
Ninety eight Only As On 26-May-25

Loan Borrower/s/ Date and Type
Account | Co-borrower/s & Description of the Mortgaged Properties Outstanding of Possession Description of Morgaged Property
Number | Guarantors Name Date Amount (%) Taken in Mayiladuthural District Mayiladuthurai Regiatraton Disirict Mayiladuthural Joing To Sulb Registry Sirkali Taluk Matham WVéage Thirunanoyur Maen Rosd Oid Bs Mo 117741 As Per
H013191306(1) Vimala N All That Piece And Parcel Of Land And Building, Land Bearing Door | 08.09.2025 |Rs. 82,33,622.64/- 21.11.2025 FattaMew Mo RBs Mo 1171428 B7 2 S5g FE{815g M) Mana: With & Rcc House Therson Door Mo 27142 E B No 06 546-053-175 East: Manl House Manai , West: Road , Morth: Street,
21015335, |(borrower) & No. 5, Plot No. 14 Pilaiyar Koil Street Durga Nagar, Tambaram As on 30-09-2025 Symbolic Sowth: Thirunavukarasu House Manal
H013191306|2) Nithiyaanandan Sanatorium Chennai Comprised In S.NO.377/5A1 Of Measuring An Possession 28-Nov-25

Deseription of Mortgaged Property

House SHe & House Had An Extent OF 462 34 Sq. Ft., Bearing Docr Mo 200 In Mew Tax Assessment Mo, 811 {O4d Tax Asssssmant Mo 1539 Comprsed n Mew Natham Suneey
Mo 384025 (Cid Matham Surnvey Mo, 25048 Par) In Manaivar Patia Mo, 1958 |s Situaied At Kallamman Hioil Sirest, Pottalkalam, TTh Ward, B.Meenashipuram Village, Bodinayakanur
Sub Registrar Office, Bodnayakanur Taluk, Peryakulam Ragistration District, Theni District And Bounded, Within The Above Said Boundanss East-Wesig On Both Sides 16,55 Fest
Each And South-Morth On Both Sides 28 Fest Each And All In Tedal 462 2364 5g. FL OFPlol Togsther With All Buildings And Struckeres Alached To The Eanh Or Permanenthy Fastened
Ta Amyihing Attached To Earth, Both Present And Fulure And 8ll Easementatary | Cuslomary Righis Annesed Therelo, East Vacant Site In Survey Mo, 394/26 , West. PlotBelongs
To Lakshmiln Survey NO.384/24, North: Plot Belongs To Karuppaiya , South: East West Road

: 2611112025 Flaca

Dats

Thie boerosvar hunang Tailksd [o repay the amounl, erelors nobce & heneby gregn o the bosrosar and the public:in g.-e:l'n‘:ml thal the wedersagned has iakoen possession al the paoperty
described herein above menticned able in exercise of powers confarmed on himiher under section 1304} of the said [Act 200E] read wilh Rule 8 of the said rule on the date mentioned in
the above fable. "The bomower's altenton & Invited 1o provissons of sub section (B) of section 13 of the Act read wath rule B {5), in respect of time available, e 30 days from thes
intimalion, loredaem the secured asssals,

Thi bosrowes in paricelar and the public in genéaral iz hereby cautionsd not to deal with the propery and any dealings with the propesy will be subject io the charge of the AL Small
Finance Bank Limited (A& Scheduled Commercial Bank) for the amoent and interest tharmon mentioned i the above table.
: Tamil Madu

B~

Authaorisad Officer AU Small Finance Bank Limitad |
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NAME CHANGE

|, K.Hariprasath, S/o
Krishnamoorty, date of
birth: 02.07.1986,
staying at Ramakrishna
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